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MINISTRY OF RAILWAYS

[North Eastern Railway(Construction Organization)]
NOTIFICATION
Gorakhpur, the 1st December, 2025

S.0. 5522(E).—Whereas, by the notification of the Government of India, in the Ministry of
Railway (Railway Board), S.O. No 3913(E) dated 26-08-2025 published in Gazette of India,
Extraordinary, Part-2", Section 3™ Sub Section (ii) on dated 26-08-2025 (hereinafter referred to as the said
notification) under Railway Act 1989(24 of 1989) and sub-section (i) of section 20A of the Railways
Amendment Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the Central Government,
declared its intention to acquire the land specified in the Schedule annexed to the said notification for
execution, maintenance and operation of the Special Railway Project between Anand Nagar To Ghughali
via Mahrajganj Section, New Railway Line Project, District Maharajganj of the state of Uttar Pradesh,
hereby declares its intention to acquire such land.

And, whereas, the substance of the said notification was published in the daily Hindi newspapers
"Dainik Jagran' Gorakhpur September, 4 2025 & Daily English newspaper "The Times of India"
Lucknow September, 4 2025 under sub-section (4) of section 20A of the said Act, and any objection not
received in the office of Competent Authority by any Land Owner/Intrested Person.

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent Authority has
submitted its report to the Central Government.

Now, therefore, upon receipt of the report of the Competent Authority, namely, Special Land Acquisition
officer, (S.S) Mahrajganj, and in exercise of the powers conferred by sub-section (1) of section 20E of the
said Act, the Central Government hereby declares that the land specified in the Schedule annexed here to
shall be acquired for a foresaid purpose.

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central
Government hereby declares that on publication of this notification in the official Gazette, the land
specified in the Schedule annexed here to shall vest absolutely in the Central Government free from all
encumbrances.

SCHEDULE
Brief description of the land to be acquired with or without structure falling within 6 villages of the Tehsil
Pharendra in the District Maharajganj of the State of Uttar Pradesh for Special Railway line Project (52.70
Km) between Anand Nagar to Ghughali via Mahrajganj Section.

District — Maharajganj State — Uttar Pradesh

Sr Name of | Name of Khasra | Areain Nature of Name of The Land
' the the Type of Land owner/interested
No. . No. Hectares Land
Taluk Village persons
1 Pharenda | Khajuria 544 0.0101 Govt. Govt. Chakmarg
I Agricultural .
2 Pharenda | Khajuria 559 0.0300 Personal Land Adhare s/o Gauri




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

21

Lo Agricultural Ramkishun sfo
3 Pharenda | Khajuria 560 0.0436 Personal Khelavan &
Land .
Kalpnath s/o Piyare
4 Pharenda | Khajuria 588 0.0155 Govt. Govt. Chakmarg
Akhilesh Gupta,
Ashok Gupta,
Kamlesh Kumar
Gupta, Hitesh
Kumar Gupta ss/o
Vindhyanchal Gupta
& Durgesh, Mahant,
Mahendra ss/o
o Agricultural Ramsanuj &
5 Pharenda | Khajuria 611 0.1374 Personal Rampreet, Suresh
Land
ss/o Shyamlal &
Smt. Beena Devi
w/o Vikram & Smt.
Shubhavati Devi
w/o Udayraj & Smt.
Sarita Devi w/o
Sanjay &
Shashikalan w/o
Bolbam
6 Pharenda | Khajuria 612 0.2829 Personal Agrll_(;unléural Asarfi s/o Hardwar
. Agricultural Gangasagar s/o
7 Pharenda | Khajuria 615 0.0166 Personal Land Shankar
Dharmnath,
8 Pharenda | Khajuria 616 0.5180 Personal Agricultural Dhrupc_hand ss/0
Land Mitthu
Ramkaran, Sharvan
o Agricultural Kumar_, Shivkaran
9 Pharenda | Khajuria 617 0.1030 Personal ss/o Chitthu & Smt.
Land .
Subhavati w/o
Chitthu
10 | Pharenda | Khajuria 619 0.0375 Govt. Govt. Mukhya Marg
11 | Pharenda | Khajuria 631 0.0178 Personal Agricultural | Narvade, Rampreet
Land ss/o Bechan
12 | Pharenda | Kbhajuria 632 0.0027 Govt. Govt. Chakmarg
Vibhuti, Mohrat,
o Agricultural Dulam, Sohrat ss/o
13 | Pharenda | Khajuria 633 0.2792 Personal Buddhu & Smt.
Land .
Shubhawati w/o
Bibhuti
Ramanand,
Sadanand ss/o
- Agricultural Parsad & Sm.
14 | Pharenda | Khajuria 634 0.0284 Personal Land Panmati w/o
Ramratan & Nabbu,
Gabbu, Ramgopal,
Kashi ss/o Ganga
15 | Pharenda | Khajuria 635 0.4621 Personal Agricultural | Hansraj, J_okhan ss/o
Land Hariram
16 | Pharenda | Khajuria 636 0.0179 Govt. Govt. Chakmarg
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Smt. Geeta Devi
w/o Ajay Kumar

17 | Pharenda | Khajuria 637 0.3913 Personal Agricultural Singh & Ajay
Land Kumar s/o Ramdev
& Smt. Yashomati
w/o Ramdev
18 | Pharenda | Khajuria | 638 | 01620 | Personal | Agricultural ) Hariram sjo
Land Kalicharan
Jogendra, Devendra
19 | Pharenda | Khajuria 639 0.0768 Personal Agricultural’ |~ ssfo Bhaglr_athl &
Land Chanmati w/o
Katvaru
Ambika Prasad,
20 | Pharenda | Khajuria 640 0.0456 Personal Agricultural | - Kailash, Chandrika
Land Prasad ss/o
Dashrath
.. Agricultural Devendra,
21 | Pharenda | Khajuria 641 0.0145 Personal L Yogendra ss/o
and Lo
Bhagirathi
22 | Pharenda | Khajuria 642 0.2919 Personal Agricultural Rajaram s/o
Land Ayodhya
23 | Pharenda | Khajuria | 645 | 00522 | Personal | Adricultural ) Sanjay Chaurasiya
Land s/o Mevalal
24 | Pharenda | Khajuria 660 0.0169 Gowt. Gowt. Chakmarg
Smt. Pooja Singh
w/o Bhola Singh &
Shivkaran s/o
25 | Pharenda | Khajuria 663 0.1711 Personal Agricultural Sh”ra”.‘ & Smt.
Land Saraswati w/o Uday
Pratap & Smt. Pana
Devi w/o Shriram
Satyanarayan,
Ramnarayan ss/o
Shivpujan & Smt.
Patiraji w/o
Shivpujan & Smt.
Ranjana Singh w/o
I Agricultural Chhedi Si_ngh &
26 | Pharenda | Khajuria 664 0.0430 Personal Land Smt. Pooja w/o
Bhola Singh & Smt.
Savitri Devi w/o
Surendra Gupta &
Smt. Pana Devi w/o
Shriram & Smt.
Tara Devi w/o
Satyanarayan
Total 3.2680
Smt. Meera
Dwivedi w/o
Chintamani & Smt.
1 Pharenda | Mahadeva 536 0.0086 Personal Agricultural _Ramawatl wio
Land Jairam & Indrawas,

Krishan Mohan
Dubey, Dilip Kumar
Dubey ss/o Narayan
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2 Pharenda

Mahadeva

558

0.0431

Personal

Agricultural
Land

Maheshdutt s/o

Ramchandar &

Ramchandar s/o
Umashankar

3 Pharenda

Mahadeva

559

0.0316

Personal

Agricultural
Land

Maheshdutt s/o

Ramchandar &

Ramchandar s/o
Umashankar

4 Pharenda

Mahadeva

563

0.0448

Personal

Agricultural
Land

Smt. Subhadra Devi
w/o Subhash & Smt.
Maya Devi w/o
Krishan Murari &
Smt. Mamta Devi
w/o Kailash & Smt.
Saraswati Devi w/o
Vidhanand &
Shriram,
Gangaprasad ss/o
Balibhadra &
Shivanand s/o
Bhavnath &
Sateyndra Kumar
Dubey, Hanuman
Dubey, Karuna
Nidhan Dubey ss/o
Hardyanand Dubey

5 Pharenda

Mahadeva

564

0.0358

Personal

Agricultural
Land

Om Prakash s/o
Ramchandar &
Rajnish Kumar
Dubey, Shashi
Prakash Dubey ss/o
Omprakash Dubey

6 Pharenda

Mahadeva

565

0.0422

Personal

Agricultural
Land

Smt. Subhadra Devi
w/o Subhash & Smt.
Maya Devi w/o
Krishan Murari &
Smt. Mamta Devi
w/o Kailash & Smt.
Saraswati Devi w/o
Vidhanand &
Shriram,
Gangaprasad ss/o
Balibhadra &
Shivanand s/o
Bhavnath &
Sateyndra Kumar
Dubey, Hanuman
Dubey, Karuna
Nidhan Dubey ss/o
Hardyanand Dubey

7 Pharenda

Mahadeva

566

0.0293

Personal

Agricultural
Land

Om Prakash s/o
Ramchandar &
Rajnish Kumar
Dubey, Shashi
Prakash Dubey ss/o
Omprakash Dubey
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Pharenda

Mahadeva

567

0.0163

Personal

Agricultural
Land

Smt. Shilpa w/o
Ravindra Kumar &
Smt. Kalindi w/o
Upebdra Kumar &
Komal, Mahendra
Yadav, Gyanchand
ss/o Ramharakh &
Santosh, Raghav
Kumar Yadav,
Govind, Krishna
ss/o Ramkesh

Pharenda

Mahadeva

568

0.0963

Personal

Agricultural
Land

Smt. Shilpa w/o
Ravindra Kumar &
Smt. Kalindi w/o
Upebdra Kumar &
Komal, Mahendra
Yadav, Gyanchand
ss/o Ramharakh &
Santosh, Raghav
Kumar Yadav,
Govind, Krishna
ss/o Ramkesh

10

Pharenda

Mahadeva

569

0.0487

Personal

Agricultural
Land

Smt. Shilpa w/o
Ravindra Kumar &
Smt. Kalindi w/o
Upebdra Kumar &
Komal, Mahendra
Yadav, Gyanchand
ss/o Ramharakh &
Santosh, Raghav
Kumar Yadav,
Govind, Krishna
ss/o Ramkesh

11

Pharenda

Mahadeva

o571

0.0456

Personal

Agricultural
Land

Smt. Meera
Dwivedi w/o
Chintamani & Smt.
Ramawati w/o
Jairam & Indrawas,
Krishan Mohan
Dubey, Dilip Kumar
Dubey ss/o Narayan

12

Pharenda

Mahadeva

572

0.0724

Personal

Agricultural
Land

Smt. Meera
Dwivedi w/o
Chintamani & Smt.
Ramawati w/o
Jairam & Indrawas,
Krishan Mohan
Dubey, Dilip Kumar
Dubey ss/o Narayan

13

Pharenda

Mahadeva

573

0.0744

Personal

Agricultural
Land

Smt. Meera
Dwivedi w/o
Chintamani & Smt.
Ramawati w/o
Jairam & Indrawas,
Krishan Mohan
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Dubey, Dilip Kumar
Dubey ss/o Narayan

Total

0.5891

1 Pharenda

Govindpur

52

0.0634

Personal

Agricultural
Land

Vinodshankar s/o
Ramsevak

2 Pharenda

Govindpur

53

0.0510

Personal

Agricultural
Land

Ajay Kumar Dubey,
Arvind Kumar
Dubey ss/o Ambika
Prasad & Smt. Renu
Devi w/o Ajay
Kumar Dubey &
Smt. Sashimala w/o
Arvind Kumar

3 Pharenda

Govindpur

54

0.0960

Personal

Agricultural
Land

Chandraprakash,
Dinesh Kumar ss/o
Paltu

4 Pharenda

Govindpur

55

0.1038

Personal

Agricultural
Land

Chandraprakash,
Dinesh Kumar ss/o
Paltu

5 Pharenda

Govindpur

56

0.0423

Personal

Agricultural
Land

Samuullah Aalam
s/o Nijam Ali

6 Pharenda

Govindpur

57

0.0360

Personal

Agricultural
Land

Smt. Shanti Devi
w/0 Rajendra

7 Pharenda

Govindpur

58

0.0258

Govt.

Govt.

Chakroad

8 Pharenda

Govindpur

59

0.2995

Personal

Agricultural
Land

Km. Anushka, Km.
Priyanka Minor ds/o
Ashok & Rishab
Minor s/o Ashok
Guardian Poonam
(Mother) & Smt.
Poonam w/o Ashok
& Avdhesh, Jokhu,
Markandey ss/o
Shriram & Smt.
Lalmati w/o
Shriram & Kailash,
Ramjan, Ramnayan,
Hariram ss/o
Adhare &
Chandrakishor s/o
Trilok & Roshan s/o
Sitaram & Smt.
Gayatri Devi w/o
Sitaram & Smt.
Kailashi w/o
Rajaram

9 Pharenda

Govindpur

60

0.0739

Personal

Agricultural
Land

Umesh Chandra
Mishr, Girish
Chandra Mishr,
Dinesh Chandra
Mishr ss/o
Sadanand &
Praduman,
Brajnand, Mangal
Keshri ss/o
Sabhapati Mishr
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10

Pharenda

Govindpur

61

0.0046

Personal

Agricultural
Land

Ishwar Chandra
Mishr, Gorakhnath
Mishr, Rakesh
Chandra Mishr ss/o
Ramanand

11

Pharenda

Govindpur

91

0.0202

Govt.

Govt.

Chakroad

12

Pharenda

Govindpur

95

0.0190

Personal

Agricultural
Land

Feku s/o Mustafa

13

Pharenda

Govindpur

96

0.0032

Govt.

Govt.

Naali

14

Pharenda

Govindpur

97

0.0149

Personal

Agricultural
Land

Asahab Aalam,
Jaane Aalam,
Mainuddin,
Shamsher Alj,
Saheb Aalam ss/o
Murshid Ali &
Irshad Ahmad, Dost
Mohammad, Mo.
Raseed, Saddam
Husain ss/o Ali
Mohammad & Smt.
Salimun Nisha w/o
Ali Mohammad &
Dost Mohammad
s/o Ajmat Ali &
Mo. Saleem s/o
Abdul Gaffar & Mo.
Akram s/o
Jalaluddin & Mo.
Afzal, Mo. Amzad
ss/o Yaar
Mohammad & Smt.
Sakeela Khatoon
w/o Yaar
Mohammad

15

Pharenda

Govindpur

98

0.2160

Personal

Agricultural
Land

Smt. Kajirunnisha
w/o Bechan &
Khusbuddin, Zainul
Aavdeen,
Riyajudeen,
Shabudeen,
Sirajudeen ss/o
Bechan & Mo.
Saleem s/o Abdul
Gaffar

16

Pharenda

Govindpur

104

0.0146

Govt.

Govt.

Pokhri

17

Pharenda

Govindpur

105

0.0397

Personal

Agricultural
Land

Ramkrapal,
Ramdayal, Ram
Chandar ss/o
Rajman & Smt.
Jhinki Devi w/o
Rajman & Lalman,
Bhaghu ss/o
Jhangru & Jhinak
s/o Mohar &
Ramkishor Yadav,
Ramsumer Yadav,
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Ramprakash Yadav
ss/o Bhaghu Yadav

18

Pharenda

Govindpur

106

0.1412

Personal

Agricultural
Land

Aayushman s/o
Arvind kumar &
Smt. Sharda Devi

w/o Arvind Kumar
& Smt. Geeta Devi
w/o Vashistkumar
& Shishir Dwivedi,
Saurabh Dwivedi
ss/o Vashistkumar

& Smt. Najma

Khatoon w/o Mo.
Saleem

19

Pharenda

Govindpur

107

0.1012

Personal

Agricultural
Land

Mainuddin Minor,
Masihuddin ss/o
Bismillah & Smt.

Meena Dubey w/o

Dinesh Chandra &

Satish Chandra
Dubey s/o Prem
Chandra Dubey &
Smt. Salimun Nisha
w/o Alimohammad

& Saddam Husain,
Irshad Ahmad s/o

Alimohammad &

Km. Roshni
Khatoon d/o
Alimohammad &
Abhishek Dwivedi,

Avinash Dwivedi

ss/o Dinesh Chandra

Dwivedi & Smt.

Meena Dubey w/o
Dinesh Chandra

Dwivedi & Pankaj

s/o Keshav

20

Pharenda

Govindpur

108

0.0825

Personal

Agricultural
Land

Achal Kumar s/o
Motilal & Smt.
Aayesha Khatoon
w/o Mo. Yakoob &
Irshad Ahmad,
Saddam Husain ss/o
Alimohammad &
Km. Roshni
Khatoon w/o
Alimohammad &
Smt. Salimun Nisha
w/o Alimohammad
& Feku s/o Mustafa
Husain

21

Pharenda

Govindpur

111

0.0200

Govt.

Govt.

Naali

22

Pharenda

Govindpur

112

0.0022

Personal

Agricultural
Land

Avdhesh,
Chhaviram,
Pancham, Rajesh,
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Shravan ss/o
Pardeshi & Smt.
Sundari w/o
Ramjeet & Satish,
Sanjay, Sarvesh
Minor ss/o Ramjeet
Guardian Sundri
(Mother)

23

Pharenda

Govindpur

134

0.0178

Govt.

Govt.

Sarkari Nalkoop

24

Pharenda

Govindpur

135

0.0400

Govt.

For
Agricultural

Nai Parti

25

Pharenda

Govindpur

136

0.0080

Personal

Agricultural
Land

Hemant Kumar,
Sumant Kumar,
Jasvant Kumar,
Bablu, Sudhakar
ss/o Ramsamuj &
Smt. Chandrawati
w/o Ramsamujh &
Lahuri, Rambheju
ss/o Buddhu &
Dharmendra, Ravi
Pratap ss/o Laldhar
& Smt. Chameli w/o
Laldhar &
Shalendar s/o Moti
Lal & Rajman s/o
Achhevar & Lalu
s/o Vasraj &
Rajendra Kumar s/o
Jugun & Ramharakh
s/o Mahabali &
Ajeet Kumar,
Mahendra,
Virendra, Sujeet
Kumar, Sunil
Kumar ss/o Laljeet
& Smt. Janki w/o
Laljeet & Priyanshu,
Prince ss/o Anil &
Smt. Salmati w/o
Anil

26

Pharenda

Govindpur

137

0.0452

Personal

Agricultural
Land

Virendra,
Rambachan,
Shivlochan,

Surendra ss/o Jhinak

27

Pharenda

Govindpur

138

0.1030

Personal

Agricultural
Land

Virendra,
Rambachan,
Shivlochan,

Surendra ss/o Jhinak

28

Pharenda

Govindpur

139

0.0624

Personal

Agricultural
Land

Jasvant Kumar,
Bablu, Sudhakar,
Sumant Kumar,
Hemant Kumar ss/o
Ramsamuj & Smt.
Chandrawati w/o
Ramsamuj




[T 1l—=ve 3(ii)]

HILT =T TSI AT

29

29

Pharenda

Govindpur

148

0.0011

Personal

Agricultural
Land

Munish s/o Basdev

30

Pharenda

Govindpur

149

0.0127

Govt.

Govt.

Chakroad

31

Pharenda

Govindpur

150

0.3280

Personal

Agricultural
Land

Abdul Hafeej,
Raseed Ahmad ss/o
Ayub & Ali Asgar

s/o Ali Ahmad &
Smt. Rehana
Khatoon w/o

Gyasuddin & Smt.
Sabbo Khatoon w/o
Riyasuddin & Smt.
Sabiya w/o
Jameeruddin &
Smsuddin s/o
Mangru

32

Pharenda

Govindpur

151

0.1299

Personal

Agricultural
Land

Ajay Dubey, Pappu
Dubey, Ravindra
ss/o Shrinivas
Dubey

33

Pharenda

Govindpur

152/1

34

Pharenda

Govindpur

152/2

0.0752

Personal

Agricultural
Land

Lakshmikant s/o
Kamla

Personal

Agricultural
Land

Aurangjeb s/o Mo.
Saleem &
Brajbhushan s/o
Kamla & Smt.
Vimla Devi w/o
Virendra Yadav &
Smt. Najvun Nisha,
Smt. Raviya
Khatoon, Smt.
Sunnat ds/o Aish
Mohammad & Smt.
Beili w/o Ramavadh
& Smt. Vindhvasni
w/o Ravindra &
Smt. Sunita Devi,
Smt. Sunil Devi
ds/o Kapildev

35

Pharenda

Govindpur

153

0.0077

Govt.

Govt.

Chakroad

36

Pharenda

Govindpur

154

0.0224

Personal

Agricultural
Land

Umesh Chandra s/o
Ramnayan & Gulab
s/o Muneshar

37

Pharenda

Govindpur

155

0.0029

Govt.

Govt.

Naali

38

Pharenda

Govindpur

156

0.0892

Personal

Agricultural
Land

Smt. Kamlavati w/o
Ramanand &
Manoj, Vinod ss/o
Ramanand &
Ramnayan s/o
Ramratan & Smt.
Gilasi w/o Ramratan
& Vinod, Manoj
ss/o Ramanand &
Km. Mansha d/o
Ramanand & Smt.
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Kamlawati w/o
Ramanand

39

Pharenda

Govindpur

188

0.0272

Personal

Agricultural
Land

Chandrabhal s/o
Narvadeshwar

40

Pharenda

Govindpur

419

0.0241

Govt.

Govt.

Aabadi

41

Pharenda

Govindpur

420

0.0330

Govt.

Govt.

Chakroad

42

Pharenda

Govindpur

421

0.0207

Personal

Agricultural
Land

Avdhesh, Vinay
Kumar, Deendayal
ss/o Satyadev &
Smt. Sindhgodavari
w/o Satyadev &
Rambachan,
Virendra Yadav,
Shivlochan Yadav,
Surendra Yadav ss/o
Jhinak

43

Pharenda

Govindpur

422

0.0300

Govt.

Govt.

Khalihan

44

Pharenda

Govindpur

423

0.0080

Personal

Agricultural
Land

Ajeet Kumar, Janki,
Mahendra,
Virendra, Sujeet
Kumar, Sunil
Kumar ss/o Laljeet
& Karan Minor s/o
Rajendra & Km.
Chandrakalan, Km.
Priyanka, Km.
Sonakshi ds/o
Rajendra & Jasvant
Kumar, Bablu,
Sudhakar, Sumant
Kumar, Hemant
Kumar ss/o
Ramsamuj & Smt.
Chandrawati w/o
Ramsamuj &
Dharmendra,
Ravipratap ss/o
Laldhar & Smt.
Chameli w/o
Laldhar &
Priyanshu, Prince
ss/o Anil & Smt.
Salmati w/o Anil &
Rajman s/o
Achhewar &
Ramharakh s/o
Mahabali & Lalu s/o
Banshraj

45

Pharenda

Govindpur

424

0.0144

Personal

Agricultural
Land

Ramkrapal,
Ramdayal, Ram
Chandar ss/o
Rajman & Smt.
Jhinki Devi w/o
Rajman & Lalman,
Bhanghu ss/o
Jhangru & Jhinak
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s/o Jhokhu &
Ramkishor Yadav,
Ramsumer Yadav,
Ramprakash Yadav
ss/o Bhaghu Yadav

46

Pharenda

Govindpur

426

0.0057

Govt.

Govt.

Chakroad

47

Pharenda

Govindpur

436

0.0680

Personal

Agricultural
Land

Ramkrapal,
Ramdayal,
Ramchandar ss/o
Rajman & Smt.
Jhinki Devi w/o
Rajman

48

Pharenda

Govindpur

437

0.0078

Govt.

Govt.

Chakroad

49

Pharenda

Govindpur

438

0.0633

Personal

Agricultural
Land

Rajendra Adopted
s/o Krishnanand &
Smt. Chandrawati
Devi w/o
Ramgareev & Smt.
Champa Devi w/o
Balikaran & Smt.
Binda Devi w/o
Lalman & Smt.
Meera Dwivedi w/o
Chintamani

50

Pharenda

Govindpur

439

0.2672

Personal

Agricultural
Land

Avdhesh,
Chhaviram,
Pancham, Rajesh,
Ramijeet, Shravan
ss/o Pardeshi &
Smt. Sumitra Devi
w/o Chandrabhan

51

Pharenda

Govindpur

440

0.1805

Personal

Agricultural
Land

Avdhesh,
Chhaviram,
Pancham, Rajesh,
Shravan ss/o
Pardeshi & Smt.
Sundari w/o
Ramjeet & Satish,
Sanjay, Sarvesh
Minor ss/o Ramjeet
Guardian Sundari
(Mother)

52

Pharenda

Govindpur

441

0.0048

Govt.

Govt.

Naali

53

Pharenda

Govindpur

444

0.0100

Govt.

Govt.

Chakroad

54

Pharenda

Govindpur

448

0.0733

Personal

Agricultural
Land

Bechan, Rajkumar
ss/o Lalchand

55

Pharenda

Govindpur

449

0.0423

Govt.

Govt.

Plantation

56

Pharenda

Govindpur

453

0.2447

Personal

Agricultural
Land

Chandrashekhar,
Subhash ss/o
Sudama & Rudal s/o
Lalu

57

Pharenda

Govindpur

455

0.0399

Personal

Agricultural
Land

Hariram s/o Auri &
Ganesh, Suresh ss/o
Bhagaula & Smt.
Mevati w/o
Bhagaula &




32

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Gangadeen s/o
Ramlakhan &
Subash,
Chandrashekhar ss/o
Sudama & Ajay s/o
Madhuban & Smt.
Durgawati w/o
Durgesh

58

Pharenda

Govindpur

457A

59

Pharenda

Govindpur

457B

60

Pharenda

Govindpur

457C

0.0743

Personal

Agricultural
Land

Omprakash s/o
Ramchandar & Smt.
Champa Devi w/o
Ramchandar

Personal

Agricultural
Land

Arjun, Shrinevas,
Subhash ss/o
Balikaran & Smt.
Guleicha w/o
Balikaran & Molhu
s/o Lalman & Smt.
Kevla Devi w/o
Molhu

Personal

Agricultural
Land

Ramharakh s/o
Rambali

61

Pharenda

Govindpur

458A

62

Pharenda

Govindpur

458B

63

Pharenda

Govindpur

458C

0.0752

Personal

Agricultural
Land

Taulan s/o Fagu

Personal

Agricultural
Land

Arjun, Shrinevas,
Subhash ss/o
Balikaran & Smt.
Guleicha w/o
Balikaran & Molhu
s/o Lalman & Smt.
Kevla Devi w/o
Molhu

Personal

Agricultural
Land

Radharaman, Radha
Kunwar, Radharatan
ss/o Radheyshyam
& Radhesh Kumar
s/o Radheymohan &
Pawan Kumar,
Pushpaj ss/o
Radhaballabh &
Smt. Kamlesh w/o
Radhaballabh &
Km. Namrata
Radhakishor, Km.
Nilima Radhakishor
ds/o Radhakishor &
Smt. Anuradha
Radhakishor w/o
Radhakishor &
Radhesh Kumar s/o
Radheymohan

64

Pharenda

Govindpur

459

0.2114

Personal

Agricultural
Land

Indravas,
Krishnmohan
Dubey, Dilip Kumar
Dubey ss/o Triyugi
Narayan &
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Chandrabhal s/o

R

Narvdeshwar

Ramdayal, Ram

amkrapal,

65

Pharenda | Govindpur

0.0560

Personal

Agricultural
Land

Chandar ss/o
Rajman & Smt.
Jhinki Devi w/o

Rajman & Lalman,
Bhaghu ss/o
Jhangru & Jhinak

s/o Mohar &

Ramkishor Yadav,
Ramsumer Yadav,
Ramprakash Yadav
ss/o Bhaghu Yadav

Ramkrapal,

66 | Pharenda

Govindpur

461

0.0441

Personal

Agricultural

Land

Ramdayal, Ram
Chandar ss/o

Rajman & Smt.
Jhinki Devi w/o
Rajman & Lalman,
Bhanghu ss/o
Jhangru & Jhinak
s/o Jhokhu &
Ramkishor Yadav,
Ramsumer Yadav,
Ramprakash Yadav
ss/o Bhaghu Yadav
Ajeet Kumar, Janki,

67 | Pharenda

Govindpur

469 | 0.1468

Personal

Agricultural
Land

Mahendra,
Virendra, Sujeet
Kumar, Sunil
Kumar ss/o Laljeet
& Karan Minor s/o
Rajendra & Km.
Chandrakalan, Km.
Priyanka, Km.
Sonakshi ds/o
Rajendra & Jasvant
Kumar, Bablu,
Sudhakar, Sumant
Kumar, Hemant
Kumar ss/o
Ramsamuj & Smt.
Chandrawati w/o
Ramsamuj &
Dharmendra,
Ravipratap ss/o
Laldhar & Smt.
Chameli w/o
Laldhar &
Priyanshu, Prince
ss/o Anil & Smt.
Salmati w/o Anil &
Rajman s/o
Achhewar &
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Ramharakh s/o
Mahabali & Lalu s/o
Banshraj

Kanahiyalal s/o
Ananda & Bijay

68 | Pharenda | Govindpur | 470A Personal Agricultural Kumar s/o Dhupai
Land
& Makalu s/o
Anandi
0.0320 Smt. Chanmati w/o
Hariram & Smt.
. Agricultural Sanwari w/o
69 | Pharenda | Govindpur | 470B Personal Land Ramakant & Smt.
Meera Devi w/o
Chintamani Dubey
70 | Pharenda | Govindpur 472 0.1210 Personal Agrll_(;li]léural Tirath s/o Manju
71 | Pharenda | Govindpur 473 0.0525 Personal Agricultural | Radhey, Shivpujan
Land ss/o Lalu
Smt. Chanmati w/o
Hariram & Smt.
. Agricultural Sanwari w/o
72 | Pharenda | Govindpur 501 0.0360 Personal Land Ramakant & Smt.
Meera Devi w/o
Chintamani Dubey
Bhutesar s/o Triveni
& Ramchandar,
_ Agricultural Prem Chandar ss/o
73 | Pharenda | Govindpur 503 0.0016 Personal Tamesar &
Land .
Shivkaran,
Ramkaran, Shivjag
ss/o Ramvraksh
74 | Pharenda | Govindpur 504 0.0331 Personal Agricultural Radh_ey, Rudal,
Land Shivpujan ss/o Lalu
75 | Pharenda | Govindpur | 672/97 | 0.0036 Govt. Govt. Chakroad
76 | Pharenda | Govindpur 425 0.0058 Govt. Govt. Reserve _for
Population
Ajay s/o Late
Madhuban &
Gangadeen s/o
. Agricultural Ramlakhan &
77 | Pharenda | Govindpur 454 0.0099 Personal Chandrashekhar,
Land
Subhash ss/o
Sudama & Smt.
Durgawati w/o
Durgesh
Ganesh, Suresh ss/o
. Agricultural Bhagola & Smt.
78 | Pharenda | Govindpur 471 0.0645 Personal Mewati w/o
Land .
Bhagola & Hariram
s/o Auri
Total 4,5492
Anurag, Praveen
h Goplapur . | Agricultural Kurr?ar 3s/0 Rabees
1 Pharenda 1,184359%5 38mi 0.0183 | Personal/Govt. Land/Govt. Chandra & Smt.

Shashikala Devi w/o
Sarvesh Kumar urf
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2 Pharenda

Goplapur

38mi

3 Pharenda

Goplapur

38mi

4 Pharenda

Goplapur

38mi

Shailesh Kumar
&Rapti Nahar
Nirmarn Khand

Personal/Govt.

Agricultural
Land/Govt.

Krishna Murari,
Radheyshyam,
Vinay Kumar ss/o
Mahadev &
Shivnandan s/o
Indrasan & Ramesh,
Ram Ashish, Dinesh
ss/o Ramlakhan &
Km. Priya d/o
Ramlakhan & Smt.
Teeja Devi w/o
Ramlakhan &
Rudal,
Lakshmishankar
ss/o Shivnandan
&Rapti Nahar
Nirmarn Khand

Personal/Govt.

Agricultural
Land/Govt.

Krishna Mohan,
Madan Mohan ss/o
Ravindra &
Haribansh s/o
Suvkhu &Rapti
Nahar Nirmarn
Khand

Personal

Agricultural
Land

Yadunandan s/o
Deepnarayan &
Rudal,
Lakshmishankar
ss/o Shivnandan

5 Pharenda

Goplapur

39

0.0483

Personal/Govt.

Agricultural
Land/Govt.

Adhar Chandra s/o
Sureman & Baiju,
Mohan, Lal Bahadur
ss/o Ramcharan &
Smt. Shanti w/o
Ramcharan
&Honorable
Governer of Uttar
Pradesh

6 Pharenda

Goplapur

43

0.0130

Govt.

Govt.

Chakroad

7 Pharenda

Goplapur

48

0.5672

Personal

Agricultural
Land

Aanand Shankar,
Harinarayan ss/o
Parmatma &
Harishankar Prasad
Dubey, Jayshankar
Dubey ss/o
Chandrashekhar

8 Pharenda

Goplapur

49

0.0099

Govt.

Govt.

Naali

9 Pharenda

Goplapur

56

0.1383

Personal

Agricultural
Land

Bholanath,
Bheempratap ss/o
Ramautar &
Kunwar Vidhya
Pratap Singh s/o
Tolai & Smt. Malti
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w/o tolai &
Gorakhnath,
Balkrishan,
Balgovind ss/o
Laljeet & Smt.
Anuragan w/o
Balgovind
10 | Pharenda | Goplapur 57 0.1416 Personal Agrll_(;l:]léural Rajaram s/o Jitai
11 | Pharenda | Goplapur 58 0.0043 Govt. Govt. Chakamarg
12 | Pharenda | Goplapur 59 0.0030 Personal Agricultural | Smt. Parvati w/o
Land Janardan
13 | Pharenda | Goplapur 60 0.0103 Gowt. Gowt. Chakamarg
Agricultural Rajaram s/o Jitai &
14 | Pharenda | Goplapur 61 0.0401 Personal Land Shyasundar s/o
Sitaram
15 | Pharenda | Goplapur 83 0.0018 Gowt. Gowt. Chakamarg
16 | Pharenda | Goplapur 84 0.0168 Govt. Govt. Chakamarg
Jagarnath,
Dayashankar ss/o
Agricultural Hanivant &
17 | Pharenda | Goplapur 85 0.4435 Personal Land Narottam,
Purushottam ss/o
Salivant
18 | Pharenda | Goplapur 87 0.0430 Govt. Govt. Chakamarg
19 | Pharenda | Goplapur 88 0.0079 Gowt. Gowt. Naali
. Jitendra Nath,
20 | Pharenda | Goplapur 90 0.2320 Personal Agricultural Birendra Prasad ss/o
Land .
Sitaram urf Mallu
Agricultural Mahesh Dutt s/o
21 | Pharenda | Goplapur 91 0.2251 Personal Land Ramchandar
22 | Pharenda | Goplapur 92 0.0162 Govt. Govt. Chakamarg
Ashok Kumar, Sunil
Kumar ss/o
Janardan & Smt.
Agricultural Shashikala Devi w/o
23 | Pharenda | Goplapur 102 0.1645 Personal Shailesh Kumar &
Land .
Smt. Usha Devi w/o
Santraj & Smt.
Gena Devi w/o
Sitaram
24 | Pharenda | Goplapur 103 0.0095 Govt. Govt. Chakamarg
Agricultural Shrimangal s/o
25 | Pharenda | Goplapur 104 0.2088 Personal Land Ramnath
26 | Pharenda | Goplapur 105 0.0767 Personal Agricultural Krlshn_adevs/o
Land Rajaram
27 | Pharenda | Goplapur 106 0.0100 Govt. Govt. Naali
28 | Pharenda | Goplapur 107 0.0041 Personal Agricultural Chz_andrajeets_/o
Land Bindeshwari
29 | Pharenda | Goplapur 108 0.0760 Personal Agrll_(;t::(tjural Santraj s/o Ramnath
Satyanarayan s/o
Agricultural _BaIIi & Kunwar
30 | Pharenda | Goplapur 109 0.0285 Personal Land Vidhyapratap Singh

s/o Tolai &
Harivansh s/o
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Sukkhu &
Bholanath, Ganesh
ss/o Hariram & Smt.
Foola w/o Hariram
& Rambahal s/o
Lalu & Abhishek
Dubey s/o
Surendranath Dubey

31

Pharenda

Goplapur

228

0.0480

Govt.

Govt.

Chakamarg

32

Pharenda

Goplapur

233

0.0120

Govt.

Govt.

Naali

33

Pharenda

Goplapur

234

0.1470

Personal

Agricultural
Land

Amarjeet s/o
Shriram & Pradeep
Kumar Ramnaresh

& Rajendra s/o
Mahatam

34

Pharenda

Goplapur

238

0.0190

Govt.

Govt.

Chakmarg

35

Pharenda

Goplapur

239

0.3223

Personal

Agricultural
Land

Krishna Murari,
Radheyshyam,
Binay Kumar ss/o
Mahadev & Smt.
Atarwasi w/o
Radheyshyam &
Smt. Chandrawati
w/o Deenanath &
Smt. Elaichi w/o
Parasnath &
Rajman, Heera ss/o
Phoolchand & Smt.
Noormati w/o
Chandraprakash

36

Pharenda

Goplapur

242

0.2386

Personal

Agricultural
Land

Noor Aalam, Shaha
Aalam ss/o Mo.
Yaseen

37

Pharenda

Goplapur

244

0.2971

Personal

Agricultural
Land

Digvijay, Rajendar
ss/o Mahatam &
Sushil, Sudhir
(Guardian) ss/o
Virendra & Km.
Madhubala
(Guardian) d/o
Virendra & Smt.
Manju Devi w/o
Virendra

38

Pharenda

Goplapur

245

0.0482

Govt.

Govt.

Chakmarg’

39

Pharenda

Goplapur

246

0.3051

Personal

Agricultural
Land

Chhotu, Tufani,
Tribhuwan,
Ramujagir ss/o
Sukkhu

40

Pharenda

Goplapur

247

0.0820

Personal

Agricultural
Land

Amarjeet s/o
Shriram & Pradeep
Kumar Ramnaresh

& Rajendra s/o
Mahatam

41

Pharenda

Goplapur

249

0.0022

Personal

Agricultural
Land

Anirudh, Jaiprakash
Yadav ss/o Paltu
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42 | Pharenda | Goplapur 251 0.0014 Gowt. Gowt. Chakmarg
43 | Pharenda | Goplapur 282 0.0231 Gowt. Gowt. Chakmarg
44 | Pharenda | Goplapur 412 0.0831 Personal Agricultural | Binod Shankar s/o
Land Ramsevak
Ajay Kumar, Arvind
Kumar ss/o Ambika
Prasad & Harsh s/o
Ashok Kumar
Agricultural Dubey & Shivanya
45 | Pharenda | Goplapur 413 0.4590 Personal L Dubey, Annu
and
Dubey, Swara ds/o
Ashok Kumar
Dubey & Smt.
Sangeeta w/o Ashok
Kumar Dubey
Abhishek Dubey s/o
Surendranath Dubey
Agricultural | & Devendra Nath,
46 Pharenda | Goplapur 414 0.4694 Personal Land Narendra Nath,
Virendra Nath ss/o
Chandrika Prasad
Total 5.1162
1 | Pharenda| Runua | 397 | 00133 | Personal | AQricultural | Babulal, Rajendra
Land ss/o Sohrat
2 Pharenda Runua 398 0.0018 Gowt. Gowt. Naali
Himanchal,
Ramnrayan ss/o
3 Pharenda Runua 402 0.0402 Personal Agricultural | - Harhangi & Bijay
Land Narayan, Dhrup
Narayan ss/o Ram
Velas
Agricultural Teerath s/o
4 Pharenda Runua 403 0.1390 Personal Paramhans &
Land :
Ramijas s/o Bhagwat
5 Pharenda Runua 404 0.0412 Personal Agriculural Pard(_eshl s/o
Land Haribansh
6 Pharenda Runua 405 0.0850 Personal Agricultural Pardgshl slo
Land Haribansh
7 Pharenda Runua 406 0.0815 Personal Agricultural Teerath s/o
Land Paramhans
8 Pharenda Runua 407 0.0213 Govt. Govt. Chakmarg
Manorath s/o Bansi
& Birendra,
Yogendra ss/o
9 Pharenda Runua 450 0.4653 Personal Agricultural | Sadanand & Smt.
Land Uttama w/o
Sadanand & Smt.
Asha Devi w/o
Rambhari
10 | Pharenda Runua 451 0.0044 Govt. Govt. Naali
11 | Pharenda Runua 452 0.0604 Personal Agricultural Smt. Geeta Devi
Land w/o Sadhusaran
12 | Pharenda Runua 453 0.0563 Personal Agricultural Smt. Geeta Devi
Land w/o Sadhusaran
13 | Pharenda Runua 454 0.0085 Gowt. Gowt. Chakmarg
14 | Pharenda Runua 455 0.1702 Personal Agricultural Jairam s/o
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Land

Ramanchal &
Shivram s/o
Ramawadh

15

Pharenda

Runua

456

0.0083

Personal

Agricultural
Land

Chatradhari s/o
Ramnain & Satish
Dubey s/o
Ramsanehi Dubey

16

Pharenda

Runua

457

0.0057

Govt.

Govt.

Naali

17

Pharenda

Runua

458

0.0453

Personal

Agricultural
Land

Omprakash, Malhar
ss/o Auri

18

Pharenda

Runua

459

0.0886

Govt.

Govt.

Raasta

Total

1.3363

Pharenda

Parsiya
Bujurg

527

0.0322

Govt.

Govt.

Raasta

Pharenda

Parsiya
Bujurg

517

0.1300

Personal

Agricultural
Land

Gopal Singh s/o
Shubhkaran Singh
& Smt. Sushila
Devi w/o Rakesh &
Jainarayan s/o Late
Shivkaran Singh

Pharenda

Parsiya
Bujurg

516

0.0066

Govt.

Govt.

Chakmarg

Pharenda

Parsiya
Bujurg

501

0.0640

Personal

Agricultural
Land

Smt. Anju Devi w/o
Pardeshi & Ranjeet,
Vishwajeet ss/o
Pardeshi &
Omprakash,
Kamlesh, Rudal ss/o
Rampreet

Pharenda

Parsiya
Bujurg

509

0.2061

Personal

Agricultural
Land

Insaan Ali, Kismat
Ali, Rahmat Ali ss/o
Jokhu Ali & Smt.
Sabiran Nisha w/o
Jokhu Ali

Pharenda

Parsiya
Bujurg

510

0.1000

Personal

Agricultural
Land

Sulemaan, Aajad
ss/o Inder Ali

Pharenda

Parsiya
Bujurg

515

0.0588

Personal

Agricultural
Land

Smt. Naima w/o
Saleem &
Mainuddin s/o
Saleem & Numer
(Minor) s/o
Sarfuddin Guardian
Haseena
Khatoon(Mother) &
Smt. Haseena
Khatoon w/o
Sarfuddin

Pharenda

Parsiya
Bujurg

502

0.0591

Personal

Agricultural
Land

Sudama s/o Jaglal &
Smt. Sumitra Devi
w/o Dashrath &
Smt. Khairoon
Nisha w/o Karam
Ali & Naseeb Ali,
Moheev Ali, Haider
Ali, Mokdar Ali ss/o
Karam Ali
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9 | Pharenda | "2rSVa 506 | 0.0043 Gowt. Gowt. Chakmarg
Bujurg
Khaleel, Jaleel,
Usman ss/o Sahav
Parsiya Agricultural Ali & Akhtar Ali,
10 | Pharenda Bujurg 505 0.3407 Personal Land Baksheesh ss/o
Moharram Ali &
Smt. Sabroon Nisha
w/o Moharram Ali
Baleddin, Niyag
Ali, Chirag Ali,
Parsiya Agricultural Ruaav Ali ss/o
11 | Pharenda Bujurg 504 0.1523 Personal Land Katvaru & Sm.
Savroon Nisha w/o
Katvaru
12 | Pharenda FI;anSLR/g 575 0.0160 Gowt. Gowt. Chakmarg
Baleddin, Niyag
Ali, Chirag Ali,
Parsiya Agricultural Ruaav Ali ss/o
13 | Pharenda Bujurg 481 0.0533 Personal Land Katvaru & Smt.
Savroon Nisha w/o
Katvaru
14 | Pharenda Par_s lya 480 0.1010 Personal Agricultural Mubarak s/o Ganni
Bujurg Land
Smt. Ajmerun Nisha
wi/o Intaf Ali & Mo.
Saeed s/o Intaf Ali
& Ku. Kahkasa
Parsiya Agricultural Khatoon, Ku.
15 | Pharenda Bujurg 482 0.0383 Personal Land Taiyba Khatoon,
Ku. Sazida Khatoon
ds/o Intaf Ali &
Anwar Ali, Saheed
Ali ss/o Ismile
Abdul Hakim,
Parsiya Agricultural Ameen Ali,
16 | Pharenda Bujurg 483 0.0089 Personal Land Nurealam, Mu.
Hanif ss/o Islam
Amar Singh,
Radheyshyam Singh
ss/o Indrasan Singh
& Avdhesh Kumar
Singh s/o Ramjatan
Singh & Anandpal
Singh, Keshav
. . Singh, Gopal Singh,
17 Pharenda Par_s lya 478 0.0997 Personal Agricultural Gogbind S?ngh ss/o
Bujurg Land

Shubhkaran Singh
& Omprakash,
Suryaprakash ss/o
Krishan Mohan &
Smt. Parwati w/o
Krishan Mohan &
Jai Narayan Singh
s/o Shivkaran Singh
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& Bhagoti s/o
Hiraman Singh,
Shyam Narayan
Singh s/o Indar
Singh & Krishan
Kumar Singh,
Yashwant Singh,
Harinarayan Singh
ss/o Bhulai Singh
. . Shyam Narayan
18 | Pharenda Par_s lya 577 0.0057 Personal Agricultural Singh s/o Indar
Bujurg Land .
Singh
. . Shyam Narayan
19 | Pharenda| "M@ | 576 | 00417 personal | Adrieultural | ik /o Indar
Bujurg Land Singh
20 | Pharenda Par_s ya 479 0.0164 Personal Agricultural Mo. Naseem .S/ °
Bujurg Land Ameen Ali
21 | Pharenda Par_3|ya 477 0.0546 Personal Agricultural | Smt. Manbh_avtl wi/o
Bujurg Land Gopal Singh
22 | Pharenda Par_slya 579 0.0171 Govt. Govt. Chakmarg
Bujurg
Harinarayan,
Parsiya Agricultural Yashwant, Krishan
23 | Pharenda Bu'u)r/ 578 0.3398 Personal g Land Kumar ss/o Bhulai
Jurg & Avdhesh Kumar
s/0 Ramjatan
Smt. Naima w/o
Saleem &
Mainuddin s/o
Saleem & Numer
Parsiya Agricultural ('V”.“"r) slo .
24 | Pharenda ; 476 0.0010 Personal Sarfuddin Guardian
Bujurg Land
Haseena
Khatoon(Mother) &
Smt. Haseena
Khatoon w/o
Sarfuddin
25 | Pharenda Par_slya 580 0.1207 Personal Agricultural Jagarna_th sfo
Bujurg Land Motilal
Parsiya For
26 | Pharenda Sy 581 0.0139 Govt. Agricultural Naveen Parti
Bujurg
Land
27 | Pharenda | R2rSIVA 582 | 0.0162 Personal | A\gricultural Ram fal s/o
Bujurg Land Balikaran
Parsiya Agricultural Shailesh Kumar,
28 | Pharenda Bu'u)r/ 583 0.0138 Personal g Land Shashiveend Kumar
Jurg ss/o Dukkhi Prasad
29 | Pharenda Par_s ya 584 0.0310 Personal Agricultural Kailash s/o Ramfal
Bujurg Land
30 | Pharenda EanSJ}’g 614 | 0.0214 Gowt. Gowt. Chakmarg
31 Pharenda Par_slya 585 0.0360 Personal Agricultural Jokhan, Buddhan
Bujurg Land ss/o Gulav
Parsiya Agricultural Om Prakash, Surya
32 | Pharenda ; 429 0.3396 Personal Prakash ss/o
Bujurg Land .
Krishan Mohan




42

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Singh
Parsiya Agricultural Amar Singh,_
33 | Pharenda . 425 0.2225 Personal Radheyshyam Singh
Bujurg Land .
ss/o Indrasan Singh
Ramaprasad,
Vishwanath,
Parsiya Agricultural Shankar ssfo
34 | Pharenda Builr 424 0.3501 Personal Land Bhagwandas &
Jurg Kamlesh s/o Vibhuti
& Smt. Chinka Devi
w/o Vibhuti
35 | Pharenda Par_3|ya 421 0.2671 Personal Agricultural | Bijay P_ra'gap_Slngh
Bujurg Land s/o Jitai Singh
Parsiya Agricultural | Chandra Bhushan
36 | Pharenda Bujurg 417 0.3021 Personal Land Singh s/o Jitai Singh
37 | Pharenda| "3V | 435 | 0.0505 Gowt. Gowt. Raasta
Bujurg
38 | Pharenda| "2 | 331 | 00500 Govt. Govt. Naali
Bujurg
Parsiya Agricultural .
39 | Pharenda Bujurg 330 0.1625 Personal Land Chhedi w/o Vadlu
40 | Pharenda Parsiya 328 0.1156 Personal Agricultural Murali s/o Lalman
Bujurg Land
Santram Mishr s/o
41 | Pharenda Par_3|ya 329 0.0160 Personal Agricultural | Ramaasray & Smt.
Bujurg Land Sarvesh w/o
Jagdamba
Parsiya Agricultural | Sanjay Kumar s/o
42 | Pharenda Bujurg 323 0.0447 Personal Land Parmatma
Rambhawan s/o
Parsiya Agricultural Ramchandra & Smt.
43 | Pharenda Buiur 322 0.0078 Personal Land Sonu Mishra w/o
Jurg Ramakant Mishr
Ranjeet Singh,
Parsiya Agricultural | Sanjeev Singh ss/o
44 Pharenda Bujurg 321 0.1066 Personal Land Jai Prakash Singh &
Smt. Ishrawati Devi
w/o Santraj
45 |Pharenda| 000 | 320 | 01003 | Personal | AUl Bijay pratap Singh
ujurg an s/o Jitai Singh
46 |Pharenda| P32 | 319 | 01519 | Ppersonal | 29Ul | parmanad sio
Bujurg Land Rambaran
Parsiya
47 Pharenda Bujurg 312 0.0345 Govt. Govt. Chakmarg
Ghanshyam Singh,
Radheyshyam
Singh, Ram Pratap
Parsiya Agricultural | Narayan Singh ss/o
48 Pharenda Bujurg 332 0.0040 Personal Land Harishankar Singh

& Priyanshu s/o
Suresh Singh &
Smt. Usha Devi w/o
Suresh Singh
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Pramod Kumar,
Dilip Kumar ss/o
Parsiya Agricultural Birendra Singh &
49 | Pharenda St 310 0.0113 Personal g Akhand Pratap
Bujurg Land )
Singh, Anand
Kumar Singh ss/o
Ashok Kumar Singh
Parsiya Agricultural Smt. Malti Devi w/o
50 | Pharenda Sty 311 0.3057 Personal g Rampratap Narayan
Bujurg Land .
Singh
Ghanshyam Singh,
Radheyshyam
Singh, Ram Pratap
Parsiya Agricultural Nara}yan Singh_ ss/0
51 | Pharenda ; 343 0.7882 Personal Harishankar Singh
Bujurg Land .
& Priyanshu s/o
Suresh Singh &
Smt. Usha Devi w/o
Suresh Singh
52 | Pharenda FI’Bar_s lya 178 0.0118 Govt. Govt. Mukhya Marg
ujurg
53 | Pharenda | "2rY2 | 7871205 | 0.0100 Govt. Gout. Naali
Bujurg
Apeel, Kotwal,
_ _ Barkallaha, Mukhtar
54 |Pharenda| "8 | 175 | 0.0696 personal | Agricultural | Ahmad, Vakeel ssfo
Bujurg Land Ishak
Apeel, Kotwal,
Barkallaha, Mukhtar
55 | Pharenda Par_slya 174 0.0084 Personl Agricultural | Ahmad, Vakeel ss/o
Bujurg Land Ishak &
Nizamuddin s/o
Peshkar
Total 5.8223
Grand Total 20.6811
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